FI TEM NO. 102 COURT NO. 8 SECTION |1 A

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 1474 OF 2005

PARAMII T SINGH @M THU SI NGH Appel I ant (s)
VERSUS
STATE OF PUNJAB TH. SECRY. (HOVE) Respondent ( s)

(Wth office report )

Dat e: 23/10/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE P. P. NAOLEKAR
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Appell ant(s) M. Jana Kal yan Das, Adv.
M. Avijeet Bhujabal, Adv.

For Respondent (s) M. Kul di p Singh, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Heard | earned counsel for the parties.
Argument s concl uded.

Judgnent reserved.

(Pardeep Kurmar) (Phool an Wati Arora)
Court Master Court Master



